CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BEMCH

Original Application No.323/98;

5
LS

Delhi, this the 8th day of March, 1998

Hon'ble Mr. Justice V. Rajagopala Reddy, Vice—Chairman (J)
Hon'ble Mr. N. Sshu, Member (A)

1. Balam Singh
S/c Shri Gepal Singh,
Cock, POlice Colony, Modei Town,
Dethi. :

2. Anand Kimar
S/0 Shri Zile Singh
Mo. 273/C, OP Line, Deini.

3. Man Bahadur
S/c Shri Kishan Bahadur
No. 288/C, Security Main Line,
Delhi.

4. Ramchander
A4 S/0 Shri Puran Bshadur
No. 108/C, South District,
Delhi.

5. Umrac Singh
S/ Shri Laxman Singh
No. 521/C, 6th BN, DAP, Dslhi.

5. Ramesh Chander Mentz S/0 Sh. Bzhadur Singh
No. 48/C, Morth/West Block, Delhi.

7. Gopzl Singh S/0 Shri Dharam Singh
Mo, 608/C, 2th BN, DAP, Delhi.

0

Bahadur Singh $/0 Sh. Kheem Singh
No. B13/C, 10th BN, DAP, Delhi.

_ 8. Prem Singh S/O Shri Molu Singh
& No. 478/C, 4th Bn, DAP, Delhi.

10. Madan Singh S/0 Sh. Man Singh
No. 618/C. 10th BN, DAP Delhi.

11. Durgadas S/0 Sh. Ganbahadur-
No. 472/C, 4th BN, DAP, D=lhi.

12. Balam Singh S/0 Sh. Moti Singh
No. 8237/C, E Block, Dethi.

13. Prem Math S/0 Sh. Saran Das
No. 187/C, MNew D=thi.

14. Parkash Chander S/0 Sh. Jawbaram
178/C, Pariiamsnt Street, New Delhi.

15. Inder Bahadur S/0 Sh. Mchan Singh
Mo. 183/C, Parliament Strest, New Delhi.

. . ce. . Applicants
(By Adwvocate Shri V.P. Sharma)

Versus

oy



1. Union of India
through its Secretary,
Ministry of Home Affairs,
Northern Block, New Delhi.

2. The Chief Secretéry,
Nationa! Capital Territory of Delhi
5 Sham Nath Marg, Delhi.

3. The Commissioner of Police,
| .P. Estate, New Delhi.

4. The Secretary,
Ministry of Finance,
North Block, New Dethi.
....Respondents

(S| Bishan Swrup Departmental
representative )

O RDER (ORAL)

By Mr.Justice V. Rajagopala Reddy. Vice—Chairman (J):

The only grievance of the app!licants who are Cooks
in the Delhi Police is that they have no promotional avenues.
It is stated that they have been appointed as )Cooks' during
1875 to 1988 auéﬂ they would retire as Cooks. ‘Since it has
been well settled that there should be at least two
promotional avenues in a service and the only gfievance of the
applicants is that their'representations for the above purpose
have not been considered so far by the respondents, We direct
respondent No.1, Secretary, Ministry of Home Affairs to
consider the represeniation dated 1.11.98 of the applicants in

this regard within & period of three months from the date of

receipt of a copy of this order awgd pais A oo dile evdav .

The O.A. stands disposed of interms of the same

order.

U ) - (AR~
(N. Sahu ) (V. Rajagopala Reddy )
Member(A) , Vice—Chairman (J)

cC.



